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DISPLACED GOVERNMENT EMPLOYEES 

551. Sardar Hukam Singh: Will ~he 
Minister of Home Affairs be pleased to 
state: 

(a) whether any Displaced Govern-
ment employees from N.W.F.P. wen! 
absorbed in the Central SecretarIat by 
the Transfer Bureau on assignment; 

(b) if so. w~at is their number; 
(c) how many of them have heen 

confinned; and 
(d) whether the Jencth of service 

they rendered in N.W.F.P.. and the 
posts they held are being taken into 
consideration for deciding their senior-
ity and pensionary benefits? 

The Mmister of Home Mairs aDd 
States (Dr. Katju): (a) >:es. 

(b) and (c). Information is being 
collected and will b" laid down on the 
Table of the House in due course. 

(d) Yes. 

PERSONS DISPLACED FROM MUZAJ'FAR-
ABAD 

552. Sardar Hukam Singh: Will the 
Minister of states be pleased to "~ate: 

(a) what was the number ot Hindus 
and Sikhs W':l0 were disDlaced from 
Muzaffarabad in the Kashmir occupied 
territory during the raiders attack; 

(b) what was the number admitted 
into various camps out of (a); and 

(c) whether others (who did not 
enter any camps) have been or are 
being given the same facilities as re-
gards rehabilitation as are available to 
those who were admitted into the 
camps? 

The MbUster of Home Affairs and 
States (Dr. Katju): (a) No census of 
persons displaced from ~1 uzafTarabad 
or other parts of the .r ammu and 
Kashmir State during th" raiders 
attack has been taken. The infrrma-
tion available with the State C<.;vern-
ment is however being collected. 

(b) The number admitted in the two 
Relief Cam", run by the l,overnment 
of India " .... ' as follows: 

(i) Former Nagrota Camp at Jammu. 
370 families comprising of about 1450 
persons. 

(ii) Yol Camp. 744 families com-
prising of about 2,900 persons. 

Infonnation in respect ot Reliet 
camps run by the Government ot 
Jammu and Kashmir is being obtained. 

(c) The rehabilitation of Kashmiri 
displaced persons is primarily the res-
ponsibility of :he Jammu and Kashmir 
Government. Attention is in\" ited in 
this connection to the reply given to 
Unstarred Question 408 on July 14. 
1952. 
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The Minister of Rail .... ys ud TraDS~ 
port (Shri L. B. Shastri): (a) The 
reply is in the negative. 

(b) Does not arise. 

SUPPLY OF FOODGRAUIS TO TRAVANCORE-
COClllll 

554. Shri AehllthaD: Will the MinL~ter 
ot Food aDd AgrIculture be pleased to 
state: 

(a) the quantity ot foodgralns deli-
vered to the Travancore-Cochin State 
during the first 6 months of 1952 and 
how much of it is rice; 

(b) whether whole stock was deli-
vered from the imported or locally pro-
cured quantity; and 

(e) what is the difference in the price 
of the imported and locally procured 
rice and wheat per ton In Travancore-
Cochin? 

The Mblister of Food and Agricul-
ture (Shri Kidwai) : (a) Th e total 
quantity of toodgrains delivered to 
Travancore-Cochln during the period 
from 1st January to 30th June. 1952 
amounts to 2.26.153 tons. Out of this 
quantity 1,73.701 tons was rice. 

(b) A part of the supplies consbtea 
ot grains imported from abroad and 
a part of grain oltered by surplus 
States in India. 




